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Title: The Minister of Home Affairs made a statement regarding bomb blast near Delhi High Court.

THE MINISTER OF HOME AFFAIRS (SHRI P. CHIDAMBARAM): Mr. Deputy Speaker, Sir, it is with profound sorrow and
regret that I inform the House of a bomb blast that took place this morning in Delhi.

At about 10.14 a.m., a high intensity blast occurred between Gate No. 4 and Gate No.5 of the Delhi High Court. There is a
Reception Centre between the two Gates where passes are issued. The bomb blast took place just outside the Reception
Centre. It is suspected that the bomb was placed in a briefcase.

According to last reports, 9 people have died and 47 have been injured. Most of the injured have been removed to Dr. RML
Hospital. Some have been removed to AIIMS and other nearby hospitals. Some of the injured have suffered serious injuries.
A few others with minor injuries are being treated at the dispensary of the High Court.

The scene of the incident was cordoned off immediately. Ambulances reached the scene and removed the injured within 20
minutes.

A CFSL team is at the place of the incident. Teams from the NIA and NSG are also at the place of the incident. A post blast
investigation team of the Delhi Police is also carrying out investigations.

Delhi is a target of terrorist groups. When Parliament is in Session and during certain other times of the year, Delhi is
placed on high alert. Intelligence agencies constantly share intelligence inputs with Delhi Police. Intelligence pertaining to
threats emanating from certain groups was shared with Delhi Police in July, 2011. At this stage, it is not possible to identify
the Group that caused the bomb blast today.

In the last few years, several measures have been taken to strengthen Delhi Police. Despite the capacity that has been
built and despite Delhi Police remaining on high alert, the tragic incident occurred today.

The objective of terrorist groups is to strike fear and to destabilize the country. We are clear in our mind that there is no
cause that will justify terrorist acts. Government unequivocally condemns the terrorist attack that took place today. The
investigation of the case will be entrusted to the NIA.

On behalf of the Government, I offer my sincere condolences to the families of those who lost their lives. I offer my
sympathies to those who have been injured and I assure the House that we will extend the best medical treatment to the
injured.

At this point of time, I appeal to the House and to the people of the country that we must remain resolute and united. We
must not show any vacillation. We shall never be intimidated by terrorist groups. We are determined to track down the
perpetrators of this horrific crime and bring them to justice.
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SHRI BASU DEB ACHARIA (BANKURA): Mr. Deputy-Speaker, Sir, today a tragedy has taken place in the morning at 10.15.
The Home Minister has just given a statement and he has assured the House that all steps will be taken to track down, to
apprehend and to take action against the terrorists who are responsible for this dastardly action.

Within a period of four months, two incidents have taken place at the same place and Delhi has become a soft target
of the terrorists. Today is not the time for criticism. Entire nation is united to fight against the terrorism and terrorist
activities. Terrorists have no religion. 3oter @1 ot o1t 8, DIE 1stad oI &, Al vdbslc BB DI $oIdI FpIdel Dol 3 We have to
face the challenge unitedly. Entire nation is united because they are out to destabilize our nation; they are out to divide our
nation. So, there is a need for united action. We sincerely hope that every step will be taken to contain and curb the
terrorist activities which are taking place in our country. We convey our heartfelt condolences to the families who have
been killed. We also hope that those who have been injured, they will recover. There are some persons who are seriously
injured and casualties may increase. So, we convey our condolences. We should take a pledge to fight against terrorism
which is causing hardship. They are out to divide our country.
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12.56 hrs.
The Lok Sabha then adjourned till Eleven of the Clock
on Thursday, September 8, 2011/Bhadra 16, 1933 (Saka).

* Due to continous interruptions in the House, starred questions could not be taken up for oral answers. Therefore these starred
questions were treated as unstarred questions.



